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Plans for employment of landl .. peer 
In raral areas 

862. SHRI R. P. YADA V: Will the 
Minister of RURAL RECONSTRUC-
TION be pleased to state: 

(a) whether Government are con-
sidering plans to provide more em-
ployment in rural areas, particularly 
to the landless pOOr; and 

(b) if so, the details theresf? 

THE MINISTER OF AGRICUL'I'URE 
AND RURAL RECONSTRUCTION 
(SHRI BIRENDRA SINGH RAO): 
(a) and (b). Yes, Sir. The Integrat-
ed Rural Development (IRD) pro. 
gramme is being implemented with 
the main objective of generating addi-
tional employment and raising the in-
come level of the identified target 
groups, which along with others in-
clude the landless poor. 

The programme is now under inlp-
lementation in 2,000 blocks ill the 
SFDA/DP AP leAD areas and 600 
blocks outside the areas of these pro-
grammes. The programme is proposed 
to be extended to all the over 5,000 
blocks. 

The National Scheme of Training 
of Rural Youth for Self Employment 
(TRYSEM) has been initiated with 
effect from 15th August, 1979 with the 
principal objective of opening new op-
portunities, mainly to those without 
land in the rural areas. The main. 
thrust of the scheme is on equipping 
rural youth with necessary skills Hnd 
technology to enable them to seek 
self-employment. It is proposed to 
train about 2 lakh rural youth evel Y 
year in various skills. both in IRD and 
non-IRD areas. 

The FOOd far Work Programme has 
been started with a view to create ad-
ditional employment opportunities, 
particularly fOr the landless poor. 
The proll'amme is being made a 
permanent feature with a view to 
assuring regular employment to the 
rural people inc1~d:lng the landle6S1 
poor, 

GQal ce..ittee on Uftlu 

863. SHRI G. M. BANATWALLA: 
Will the Minister of EDUCATION be 
pleased to state: 

(a) whether the recommendations 
of the Gujral Committee on Promotion 
of Urdu have been considered by 
Government; 

(b) if so, the reaction of Govern-
ment thereto; 

(c) the step~ being taken to secure 
implementation of the recommenda-
tions; 

(d) if the recommendations are 
still under consideration, what steps 
have been taken to expedite decision 
and when Government's reaction to 
the recommendations are likely to be 
formulated; and 

( e) the reasons for delay in pubUsh-
ing the report and when the report i. 
likely to be published? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND): 
(a) to (e). Since many of the recom-
mendations would have to be imple-
mented by the States, copies of the 
Gujral Committee Report have been 
supplied to the State Governments 
and they have been requested to exa-
mine the various recommendations. 
As the recommendations cover a wide 
range, most State Governments have 
asked for extension of time to exa-
mine and communicate their views. In 
so far as this Ministry ; s concel'ned, 
a Committee was constituted to con-
,sider those recommendations of the 
Gujral Committee Report which can 
be implemented by the Ministry. The 
Committee has finalised its report 
which is under examination. The 
Gujral Committee Report was laid on 
the table of both the Houses of the 
Parliament on 21st February 1979 and 
copies are available in the Parliament 
Library. 




